
 

IN THE HIGH COURT OF ORISSA, 

CUTTACK        

Realisation of Court Fees received towards 

NOT READY Certified Copy Applications        

Date : 27.06.2022  

SL

. 

No

. 

Name of 

Applicant 
C.A.No. 

Date of 

Applicatio

n 

Case No. 

Cour

t 

Fee 

Typ

e 

Rejec

t 

Statu

s 

   

1 M.MISHRA 
43615/202

2 
27.06.2022 MACA/1318/2018 10 C 

    

2 S.K.SINGH 
43616/202

2 
27.06.2022 MACA/110/2021 10 C 

    

3 R.DAS 
43618/202

2 
27.06.2022 MACA/110/2021 10 C 

    

4 B.MAHALI 
43619/202

2 
27.06.2022 MACA/118/2021 10 C 

    

5 A.K.PANDA 
43620/202

2 
27.06.2022 FAO/69/2017 10 C 

    

6 S.ROUT 
43621/202

2 
27.06.2022 BLAPL/2925/2021 10 C 

    

7 D.BEHERA 
43622/202

2 
27.06.2022 WPC(OA)/2049/2015 10 C 

    

8 R.P.BHAGAT 
43626/202

2 
27.06.2022 MACA/112/2022 10 C 

    

9 
P.C.CHHINCHAN

I 

43628/202

2 
27.06.2022 MACA/643/2013 10 C 

    

10 B.MAHALI 
43630/202

2 
27.06.2022 MACA/643/2013 10 C 

    

11 S.K.MOHANTY 
43631/202

2 
27.06.2022 WPC(OA)/1005/2015 10 C 

    

12 A.K.DAS 
43634/202

2 
27.06.2022 WPC(OA)/2090/2015 10 C 

    

13 S C PANI 
43635/202

2 
27.06.2022 WP(C)/15573/2022 10 C 

    

14 D.BEHERA 
43636/202

2 
27.06.2022 WPC(OA)/1998/2015 10 C 

    

15 D.BEHERA 
43642/202

2 
27.06.2022 WPC(OA)/2000/2015 10 C 

    

16 S C PANI 
43643/202

2 
27.06.2022 WP(C)/15577/2022 10 C 

    

17 M.R.SAHOO 
43644/202

2 
27.06.2022 

WPC(OAC)/1903/201

5 
10 C 

    



18 D.BEHERA 
43645/202

2 
27.06.2022 WPC(OA)/1917/2015 10 C 

    

19 S C PANI 
43646/202

2 
27.06.2022 WP(C)/15576/2022 10 C 

    

20 R.C.MUDULI 
43647/202

2 
27.06.2022 WPC(OAC)/629/2014 10 C 

    

21 S C PANI 
43648/202

2 
27.06.2022 WP(C)/15575/2022 10 C 

    

22 
M/S KIRTAN 

DANG 

43650/202

2 
27.06.2022 

WPC(OAC)/2113/201

5 
10 C 

    

23 S C PANI 
43651/202

2 
27.06.2022 WP(C)/15574/2022 10 C 

    

24 P.K.JENA 
43657/202

2 
27.06.2022 WP(C)/12690/2013 10 C 

    

25 D.BEHERA 
43658/202

2 
27.06.2022 WPC(OA)/1899/2015 10 C 

    

26 S C PANI 
43659/202

2 
27.06.2022 WP(C)/15572/2022 10 C 

    

27 R.K.BARIK 
43660/202

2 
27.06.2022 WP(C)/38360/2020 10 C 

    

28 B.PRUSTY 
43661/202

2 
27.06.2022 WP(C)/671/2015 10 C 

    

29 S C PANI 
43663/202

2 
27.06.2022 WP(C)/15571/2022 10 C 

    

30 S C PANI 
43664/202

2 
27.06.2022 WP(C)/15568/2022 10 C 

    

31 P.C.MOHANTY 
43669/202

2 
27.06.2022 RSA/299/2015 10 C 

    

32 S.K.DASH 
43670/202

2 
27.06.2022 TRP(C)/96/2022 10 C 

    

33 A.B.MALLICK 
43673/202

2 
27.06.2022 ABLAPL/12742/2019 10 C 

    

34 S C PANI 
43677/202

2 
27.06.2022 WP(C)/15566/2022 10 C 

    

35 S C PANI 
43679/202

2 
27.06.2022 WP(C)/15565/2022 10 C 

    

36 S C PANI 
43681/202

2 
27.06.2022 WP(C)/15564/2022 10 C 

    

37 B M SARANGI 
43683/202

2 
27.06.2022 WP(C)/7315/2022 10 C 

    

38 B.M.SARANGI 
43684/202

2 
27.06.2022 WP(C)/5896/2022 10 C 

    

39 B M SARANGI 
43685/202

2 
27.06.2022 WP(C)/5894/2022 10 C 

    

40 B M SARANGI 
43687/202

2 
27.06.2022 WP(C)/15070/2022 10 C 

    

41 B M SARANGI 43688/202 27.06.2022 WP(C)/15067/2022 10 C 
    



2 

42 B K DAS 
43698/202

2 
27.06.2022 BLAPL/8751/2021 5 U 

    

43 B. K. PANDA 
43700/202

2 
27.06.2022 WP(C)/12299/2022 10 C 

    

44 J SAHOO 
43701/202

2 
27.06.2022 OJC/363/1996 5 U 

    

45 KSHITISH 
43702/202

2 
27.06.2022 ABLAPL/8667/2020 10 C 

    

46 J SAHOO 
43705/202

2 
27.06.2022 OJC/352/1996 5 U 

    

47 J SAHOO 
43707/202

2 
27.06.2022 OJC/351/1996 5 U 

    

48 B.K.DAS 
43713/202

2 
27.06.2022 WP(C)/14454/2022 10 C 

    

49 
BRAJA MOHAN 

SARANGI 

43714/202

2 
27.06.2022 WP(C)/15072/2022 10 C 

    

50 M.JENA 
43716/202

2 
27.06.2022 BLAPL/314/2022 10 C 

    

51 B. K. PANDA 
43717/202

2 
27.06.2022 WP(C)/12298/2022 10 C 

    

52 R.K.ROUT 
43722/202

2 
27.06.2022 ABLAPL/1809/2022 10 C 

    

53 P. K. BEHERA 
43726/202

2 
27.06.2022 BLAPL/1862/2022 10 C 

    

54 A.DAS 
43727/202

2 
27.06.2022 BLAPL/316/2022 10 C 

    

55 
RAKESH KUMAR 

ROUTRAY 

43728/202

2 
27.06.2022 BLAPL/1898/2022 10 C 

    

56 R.K. ROUTRAY 
43730/202

2 
27.06.2022 BLAPL/1900/2022 10 C 

    

57 D.K.NAIK 
43732/202

2 
27.06.2022 CRLMP/852/2022 10 C 

    

58 B. K. PANDA 
43736/202

2 
27.06.2022 CONTC/3931/2022 10 C 

    

59 T.K.MANDAL 
43737/202

2 
27.06.2022 CRLMP/803/2022 10 C 

    

60 M. NAYAK 
43742/202

2 
27.06.2022 WP(C)/15551/2022 10 C 

    

61 G.C.PATRA 
43746/202

2 
27.06.2022 CRLMP/936/2022 10 C 

    

62 S.DASH 
43753/202

2 
27.06.2022 WP(C)/11862/2022 10 C 

    

63 SANGRAM RATH 
43754/202

2 
27.06.2022 WP(C)/15107/2022 10 C 

    

64 S.MOHARANA 
43757/202

2 
27.06.2022 BLAPL/5833/2021 10 C 

    



65 P.K.MISHRA 
43758/202

2 
27.06.2022 CRLMC/1202/2021 10 C 

    

66 
M/S.AJAYA KU. 

ROUT 

43763/202

2 
27.06.2022 CRLMC/177/2022 10 C 

    

67 J. N. PANDA 
43766/202

2 
27.06.2022 CRLMC/3006/2014 10 C 

    

68 M.K. MOHANTY 
43769/202

2 
27.06.2022 CRLMC/1623/2022 10 C 

    

69 MANTU BISWAL 
43774/202

2 
27.06.2022 CRLMC/462/2016 10 C 

    

70 R.P.BHAGAT 
43775/202

2 
27.06.2022 WP(C)/9699/2022 10 C 

    

71 B.PANDA 
43777/202

2 
27.06.2022 BLAPL/5027/2021 10 C 

    

72 P. K. MOHANTY 
43778/202

2 
27.06.2022 CRLMC/138/2014 10 C 

    

73 A. P. SAHOO 
43782/202

2 
27.06.2022 CRLMC/765/2022 10 C 

    

74 B. D. SAHU 
43787/202

2 
27.06.2022 CRLMC/292/2014 10 C 

    

75 J.SAHOO 
43788/202

2 
27.06.2022 OJC/362/1996 5 U 

    

76 J. KAMILA 
43789/202

2 
27.06.2022 WP(C)/5164/2022 10 C 

    

77 B. K. SWAIN 
43792/202

2 
27.06.2022 WP(C)/2848/2022 10 C 

    

78 N K SEN 
43793/202

2 
27.06.2022 

WPC(OAC)/3957/201

4 
5 U 

    

79 J P KAR 
43794/202

2 
27.06.2022 WP(C)/12160/2004 2 O 

    

80 N ROUT 
43795/202

2 
27.06.2022 MACA/76/2019 5 U 

    

81 L SAHOO 
43796/202

2 
27.06.2022 MATA/105/2020 5 U 

    

82 M NAYAK 
43797/202

2 
27.06.2022 WP(C)/22404/2016 5 U 

    

83 P SAHU 
43798/202

2 
27.06.2022 WP(C)/23676/2017 5 U 

    

84 P.C. MOHANTY 
43800/202

2 
27.06.2022 SA/186/1985 5 U 

    

85 P. K. JENA 
43801/202

2 
27.06.2022 CRLMC/2500/2021 10 C 

    

86 R K BISOI 
43802/202

2 
27.06.2022 WP(C)/8323/2014 5 U 

    

87 P K MISHRA 
43803/202

2 
27.06.2022 CRLMP/653/2021 4 U 

    

88 P.L. MISHRA 43805/202 27.06.2022 BLAPL/366/2022 10 C 
    



2 

89 S DASH 
43806/202

2 
27.06.2022 WP(C)/22838/2010 5 U 

    

90 
JAGANNATH 

KAMILA 

43807/202

2 
27.06.2022 BLAPL/341/2022 10 C 

    

91 M BARAL 
43808/202

2 
27.06.2022 CMP/398/2018 5 U 

    

92 PRAMOD JENA 
43809/202

2 
27.06.2022 BLAPL/361/2022 10 C 

    

93 M BARAL 
43810/202

2 
27.06.2022 WP(C)/6395/2018 5 U 

    

94 P K SAHOO 
43812/202

2 
27.06.2022 WP(C)/38329/2021 5 U 

    

95 R ACHARYA 
43814/202

2 
27.06.2022 WP(C)/30762/2011 5 U 

    

96 K K NATH 
43815/202

2 
27.06.2022 WP(C)/2818/2022 5 U 

    

97 B S SWAIN 
43816/202

2 
27.06.2022 BLAPL/10995/2021 5 U 

    

98 H K DASH 
43817/202

2 
27.06.2022 WP(C)/7442/2020 5 U 

    

99 H K DASH 
43818/202

2 
27.06.2022 WP(C)/27073/2019 5 U 

    

100 N R BEHERA 
43819/202

2 
27.06.2022 BLAPL/3693/2016 5 U 

    

101 P.K.BARIK 
43820/202

2 
27.06.2022 WP(C)/14344/2022 10 C 

    

102 N.K.NAYAK 
43826/202

2 
27.06.2022 WP(C)/10894/2022 10 C 

    

103 A.SAHOO 
43827/202

2 
27.06.2022 WP(C)/9881/2022 10 C 

    

104 S.DAS 
43828/202

2 
27.06.2022 WP(C)/12130/2022 10 C 

    

105 B.K.DAS 
43829/202

2 
27.06.2022 WP(C)/11255/2022 10 C 

    

106 U.CHOUDHURY 
43830/202

2 
27.06.2022 RVWPET/50/2019 10 C 

    

107 A.K.PARIDA 
43832/202

2 
27.06.2022 CONTC/3227/2022 10 C 

    

108 G.SUNDARA 
43834/202

2 
27.06.2022 ABLAPL/257/2020 10 C 

    

109 A.K.PARIDA 
43838/202

2 
27.06.2022 CONTC/3226/2022 10 C 

    

110 R.R.DAS 
43839/202

2 
27.06.2022 CONTC/3727/2022 10 C 

    

111 S.K.PARIDA 
43840/202

2 
27.06.2022 CONTC/3480/2022 10 C 

    



112 L.D.PANDA 
43842/202

2 
27.06.2022 CONTC/3646/2022 10 C 

    

113 B.BEHERA 
43843/202

2 
27.06.2022 CRLREV/178/2022 10 C 

    

114 B C PANDA 
43845/202

2 
27.06.2022 

WPC(OAPC)/145/201

5 
5 U 

    

115 P.C.MOHANTY 
43846/202

2 
27.06.2022 SA/186/1985 10 C 

    

116 P.K.JENA 
43848/202

2 
27.06.2022 ABLAPL/4977/2022 10 C 

    

117 G.K.DASH 
43849/202

2 
27.06.2022 WP(C)/14105/2022 10 C 

    

118 
H. K. 

TRIPATHY 

43853/202

2 
27.06.2022 WP(C)/11562/2022 10 C 

    

119 H.TRIPATHY 
43854/202

2 
27.06.2022 WP(C)/12482/2022 10 C 

    

120 H.K.DASH 
43855/202

2 
27.06.2022 WP(C)/12482/2022 10 C 

    

121 D.SWAIN 
43856/202

2 
27.06.2022 CRLREV/616/2017 10 C 

    

122 
ACHYUTANANDA 

PATTNAIK 

43857/202

2 
27.06.2022 CRLMC/1164/2022 10 C 

    

123 G.SUNDARA 
43858/202

2 
27.06.2022 CRLMC/1359/2012 10 C 

    

124 D. K. NAIK 
43859/202

2 
27.06.2022 CRLMC/1080/2022 10 C 

    

125 B. DAS 
43860/202

2 
27.06.2022 CONTC/3449/2022 10 C 

    

126 B. DAS 
43861/202

2 
27.06.2022 CONTC/3447/2022 10 C 

    

127 
GANESWAR 

JAYASINGH 

43862/202

2 
27.06.2022 CONTC/3452/2022 10 C 

    

128 
GANESWAR 

JAYASINGH 

43863/202

2 
27.06.2022 CONTC/3453/2022 10 C 

    

129 S. MOHARANA 
43864/202

2 
27.06.2022 CONTC/3478/2022 10 C 

    

130 S. MOHARANA 
43865/202

2 
27.06.2022 CONTC/3477/2022 10 C 

    

131 
MADHABANANDA 

MOHANTY 

43866/202

2 
27.06.2022 CONTC/3823/2022 10 C 

    

132 
MADHABANANDA 

MOHANTY 

43867/202

2 
27.06.2022 CONTC/3443/2022 10 C 

    

133 M. N. MOHANTY 
43868/202

2 
27.06.2022 CONTC/3442/2022 10 C 

    

134 P.K.MOHANTY 
43869/202

2 
27.06.2022 CRLMC/1677/2012 10 C 

    

135 BALARAM SINGH 43870/202 27.06.2022 CRLMC/3322/2014 10 C 
    



2 

136 K.SAHOO 
43871/202

2 
27.06.2022 CRLMC/1013/2013 10 C 

    

137 D.K.MALLICK 
43872/202

2 
27.06.2022 CRLMC/592/2012 10 C 

    

138 A.SAHOO 
43873/202

2 
27.06.2022 CRLMC/4257/2014 10 C 

    

139 A.K.RANA 
43874/202

2 
27.06.2022 CRLMC/4262/2014 10 C 

    

140 S.S.BISWAL 
43875/202

2 
27.06.2022 CRLMC/4262/2014 10 C 

    

141 R. K. BARIK 
43876/202

2 
27.06.2022 CONTC/4052/2022 10 C 

    

142 DILLIP SAMAL 
43877/202

2 
27.06.2022 CRLMC/4299/2014 10 C 

    

143 R. K. BARIK 
43878/202

2 
27.06.2022 CONTC/3256/2022 10 C 

    

144 B.BEHERA 
43880/202

2 
27.06.2022 CRLMC/4218/2014 10 C 

    

145 H.K.DASH 
43881/202

2 
27.06.2022 ARBP/49/2021 10 C 

    

146 P. K. NAYAK 
43882/202

2 
27.06.2022 CONTC/3143/2022 10 C 

    

147 P. K. MISHRA 
43883/202

2 
27.06.2022 CONTC/3685/2022 10 C 

    

148 D.SAMAL 
43884/202

2 
27.06.2022 ARBP/49/2021 10 C 

    

149 

M/S. RANJIT 

MOHANTY, 

D.K.MITRA 

43885/202

2 
27.06.2022 CONTC/3657/2022 10 C 

    

150 R.N.PANDA 
43886/202

2 
27.06.2022 CRLMC/4211/2014 10 C 

    

151 S.BARIK 
43887/202

2 
27.06.2022 CRLMC/3349/2014 10 C 

    

152 M. N. MOHANTY 
43888/202

2 
27.06.2022 CONTC/3778/2022 10 C 

    

153 
MADHABANANDA 

MOHANTY 

43889/202

2 
27.06.2022 CONTC/3775/2022 10 C 

    

154 S.PALAI 
43890/202

2 
27.06.2022 CRLMC/2032/2014 10 C 

    

155 K.SAHOO 
43891/202

2 
27.06.2022 CRLMC/214/2014 10 C 

    

156 J.D.MUDULI 
43892/202

2 
27.06.2022 WP(C)/38420/2020 10 C 

    

157 K. K. NATH 
43893/202

2 
27.06.2022 RVWPET/129/2022 10 C 

    

158 S.BARIK 43894/202 27.06.2022 CRLMC/1607/2013 10 C 
    



2 

159 J P KAR 
43895/202

2 
27.06.2022 OJC/4995/1991 2 O 

    

160 
M/S. GOPINATH 

SETHI 

43896/202

2 
27.06.2022 CMAPL/215/2022 10 C 

    

161 MADAN DAS 
43897/202

2 
27.06.2022 CRLMC/1660/2012 10 C 

    

162 G. N. SETHI 
43898/202

2 
27.06.2022 WP(C)/11211/2018 10 C 

    

163 K.SAHOO 
43899/202

2 
27.06.2022 CRLMC/2218/2013 10 C 

    

164 NIRANJAN ROUT 
43900/202

2 
27.06.2022 ARBP/74/2021 10 C 

    

165 
R. K. 

MOHAPATRA 

43901/202

2 
27.06.2022 ARBP/74/2021 10 C 

    

166 K.SAHOO 
43902/202

2 
27.06.2022 CRLMC/2219/2013 10 C 

    

167 
R. K. 

MAHABHOI 

43903/202

2 
27.06.2022 ARBP/31/2020 10 C 

    

168 
R. K. 

MAHABHOI 

43904/202

2 
27.06.2022 ARBP/32/2020 10 C 

    

169 
R. K. 

MAHABHOI 

43905/202

2 
27.06.2022 ARBP/32/2020 10 C 

    

170 L. D. SAHU A 
43906/202

2 
27.06.2022 TRP(C)/153/2022 10 C 

    

171 KSHITISH 
43907/202

2 
27.06.2022 CRLMC/3022/2013 10 C 

    

172 J.K.MOHAPATRA 
43908/202

2 
27.06.2022 CRLMC/3057/2012 10 C 

    

173 K.SAHOO 
43909/202

2 
27.06.2022 CRLMC/3927/2012 10 C 

    

174 H.K.DAS 
43910/202

2 
27.06.2022 CRLMC/5931/2014 10 C 

    

175 MOHAN BEHERA 
43915/202

2 
27.06.2022 WP(C)/13279/2022 10 C 

    

176 G.C.JENA 
43917/202

2 
27.06.2022 CRLMC/3967/2012 10 C 

    

177 
ARUN KUMAR 

JATI 

43918/202

2 
27.06.2022 CONTC/5222/2021 10 C 

    

178 M.R.BARIK 
43919/202

2 
27.06.2022 CRLMC/4641/2014 10 C 

    

179 M. R. SAHOO 
43920/202

2 
27.06.2022 CONTC/3992/2022 10 C 

    

180 N.MALLICK 
43921/202

2 
27.06.2022 WP(C)/9594/2017 10 C 

    

181 
ANIL KUMAR 

DAS 

43924/202

2 
27.06.2022 WP(C)/12799/2022 10 C 

    



182 P. K. BEHERA 
43925/202

2 
27.06.2022 ABLAPL/8362/2020 10 C 

    

183 
ARUN KUMAR 

JATI 

43926/202

2 
27.06.2022 WP(C)/15114/2022 10 C 

    

184 R. K. BARIK 
43927/202

2 
27.06.2022 CONTC/3257/2022 10 C 

    

185 R. K. BARIK 
43928/202

2 
27.06.2022 CONTC/3255/2022 10 C 

    

186 
SAROJ KUMAR 

PARIDA 

43929/202

2 
27.06.2022 CONTC/3747/2022 10 C 

    

187 MITHUN DAS 
43930/202

2 
27.06.2022 CONTC/4036/2022 10 C 

    

188 
NIRANJAN 

SAHOO 

43931/202

2 
27.06.2022 CONTC/2052/2022 10 C 

    

189 BHARAT BEHERA 
43932/202

2 
27.06.2022 CRLMC/1209/2022 10 C 

    

190 C. R. KAR 
43933/202

2 
27.06.2022 CRLMC/1275/2022 10 C 

    

191 
SUVENDU KUMAR 

RAY 

43934/202

2 
27.06.2022 WP(C)/14976/2022 10 C 

    

192 
NIRANJAN 

SAHOO 

43935/202

2 
27.06.2022 CRLMC/1992/2014 10 C 

    

193 
S. S. 

PATTNAIK 

43936/202

2 
27.06.2022 CRLMC/2086/2014 10 C 

    

194 D.NAYAK 
43937/202

2 
27.06.2022 WA/365/2021 10 C 

    

195 B. MOHANTY 
43938/202

2 
27.06.2022 CRLMC/2316/2013 10 C 

    

196 K. SAHOO 
43939/202

2 
27.06.2022 CRLMC/2316/2013 10 C 

    

197 P.K.ROUT 
43940/202

2 
27.06.2022 WP(C)/14050/2022 10 C 

    

198 SAMIR BARIK 
43941/202

2 
27.06.2022 CRLMC/2337/2013 10 C 

    

199 S.DAS 
43942/202

2 
27.06.2022 WP(C)/1634/2022 10 C 

    

200 S.K.DASH 
43943/202

2 
27.06.2022 WP(C)/5690/2022 10 C 

    

201 H.K.PANDA 
43944/202

2 
27.06.2022 WP(C)/11822/2022 10 C 

    

202 SAMIR BARIK 
43945/202

2 
27.06.2022 CRLMC/2338/2013 10 C 

    

203 M.R.ROUTRAY 
43946/202

2 
27.06.2022 WP(C)/13288/2022 10 C 

    

204 S. K. BARIK 
43947/202

2 
27.06.2022 WP(C)/13276/2016 10 C 

    

205 S.DAS 43948/202 27.06.2022 WP(C)/13288/2022 10 C 
    



2 

206 P. R. SWAIN 
43949/202

2 
27.06.2022 CRLMC/1696/2012 10 C 

    

207 B.MOHANTY 
43950/202

2 
27.06.2022 WP(C)/32279/2021 10 C 

    

208 P.K.HAZARY 
43951/202

2 
27.06.2022 WP(C)/27188/2021 10 C 

    

209 SUVENDU BARIK 
43952/202

2 
27.06.2022 CRLMC/5957/2014 10 C 

    

210 SUVENDU BARIK 
43953/202

2 
27.06.2022 CRLMC/5956/2014 10 C 

    

211 SUVENDU BARIK 
43954/202

2 
27.06.2022 CRLMC/5954/2014 10 C 

    

212 SUVENDU BARIK 
43955/202

2 
27.06.2022 CRLMC/5952/2014 10 C 

    

213 SUVENDU BARIK 
43956/202

2 
27.06.2022 CRLMC/5953/2014 10 C 

    

    
Total  1993 

     

N I C 

  

 


